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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 09-DECEMBER-2024 (MONDAY)
BEFORE HON'BELE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER

IN COURT ROOM 1
Sri Appeal Number : T‘.'!EI" me. Assessee Name Remarks
1 |rTA 1006/BANG 2024 angis1a: |8 ORI A ANCHANARIES SINGVI DEV & UNNI, CA
CHANAGIRI SHIKHANA
2 |ITA 1207/BANGI2024 2011-12 Tﬁ’dﬁ;ﬁﬁ:’é’; AGIRE SHI SINGVI DEV & UNNI, CA
3 |7 1300/BANG 2024 2018-19 gﬂi%m"_‘;"mmmmﬁgﬁrﬂfﬁmwm V SRINIVASAN, ADVOCATE
4 |ITA 1562/BANG 2024 2018-19 .E:d;:fﬁ;‘_‘{;g‘”‘“ VIKAS CHARITABLE NOT FILED
5 |meTeiA 1472/BANG 2024 | 202021 Fﬂ%ﬂ“ TRAVEL TECHNOLOGIES PRIVATE NOT FILED
6 |(TP)A 1801/BANG/2024 | 202021 Iﬂﬂnﬁég MASHREQ GLOBAL SERVICES PRIVATE NOT FILED
[A] ALSTOM TRANSPORT INDIA LIMITED
7 |IrCTeA 1849/BANG 2024 | 2020-21 [(ERSTWHILE ALSOTOM MANUFACTURING INDIA NOT FILED
PRIVATE LIMITED
8 |IT(TP)A 1858/BANG/2024 | 2013-14 | [A] M/S. AMD INDIA PRIVATE LIMITED WMARENDRA BUMAR JN,
ADVOCATE
9 [IT(TPJA 1859/BANG/2024 | 2013-14 | [A] M5, AMD INDIA PRIVATE LIMITED NARENDRA KUMAR JAIN,
ADVOCATE
10 |IT(TFIA 1860/BANG/2024 | 2020-21 | [A] M.S, AMD INDIA PRIVATE LIMITED NARENDRA KUMAR JAIN,
ADVOCATE
11  JITA 2031/BANG/ 2024 2013-14 o7 AMD IN MNARENDRA KUMAR JAIN,
(D] DIA PRIVATE LIMITED (EF) o
12 {ITA 2032/BANG/2024 2013-14 | [D] AMD INDIA PRIVATE LIMITED (EF) NARENDRA KUMAR JAIN,
ADVOCATE
13 |[T(TP)A 1869/BANG/2024 | 202021 | [A] ONMOBILE GLOBAL LIMITED KING & PARTRIDGE
14 |[T(TP)A 2096/BANG/2024 | 2021-22 | [A] DOTGO PRIVATE LIMITED NOT FILED
[A] SIDDHARATHA PATTINA SAHAKARI
15 |ITA 2113/BANG/2024 201718 |G HA RIYAMITA (SHO) B V RAVEENDRANATH, CA
16 |ITA 2138/BANG/2024 2017-18 | [A] SRL DINESH NARAYAN SHETTY (SMC) V SRINIVASAN, ADVOCATE
17 |mAaz1 y [A] H D M C EMPLOYEES CO-0P CREDIT
44/BANG/2024 200748 |coern UreD NOT FILED
FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO: 080-22087443
CISCO WEBEX - COURT NO. 1
Meeting Id ; 36478966560 04;“
Password : Courtl
Assistant Registrar

YWl

05-Dec-24




T P AN
CAUSE LIST OF A BENCH FOR 10- - ESDA

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER

IN COURT ROOM 1

srl Appeal Number gy Assessee Name Remarks
1 |ImA 217/BANG 2023 2016-17 g‘m@mmﬁﬁ DISTRICT SHEETAL BORKAR, ADVOCATE
2 |ma 218/8ANG/2023 2017-18 m%mﬁﬁﬁm Ssracy SHEETAL BORKAR, ADVOCATE
3 |ITA 219/BANG/2023 A sy YR T SHEETAL BORKAR, ADVOCATE
4 |ITA 1327/BANG/2024 202021 | [D] K J FOUNDATION (E-FILING) THACKAR BHUTALA DESAI
5 |TA 1328/BANG/2024 2021-22 | [D] K ] FOUNDATION (E-FILING) THACKAR BHUTALA DESAI
6 |ITA 1789/BANG/2024 2020-21 éﬂgﬁ;’;m THER A FRTE NOT FILED
7 |1TA 2103/BANG/Z024 201617 | [A] MAHESH REDDY K R PRADEEP
B |ITA 2106/BANG/2024 2015-16 1!:,‘]!;’5 - FAIMING SDUCATIONNL CrARhrABLE LIKITH R P, ADVOCATE
9 |rma2107/BANG/2024 201617 |1A) M/S. RUKMIND EDUCATIONAL CHARITABLE LIKITH R P, ADVOCATE
10 |ITA 2108/BANG/2024 g | T2 10 RUIHINE ERUCATIONAL SHARITABLE LIKITH R P, ADVOCATE
11 |ITA 2109/BANG/2024 2022-23 1@;‘&;‘;5' RUIGMINE EDUCATIONAL CHARITABLE LIKITH R B, ADVOCATE
12 |ITA 2058/BANG/2024 2021-2022 | [D] CANARA BANK (EF) NOT FILED
13 |IT(TR)A 1757/BANG 2024 | 2020-21 g;é&%”éﬁ”ﬁmﬁ%w SOFYINARE HCX & €O
14 |ITA 1916/BANG/2024 201718 | [A]SRI. THIMMAISH SRINIVAS V SRINIVASAN, ADVOCATE
15 ITA 1063/BANG/ 2024 2016-17 [A] RARAYANAPPA GOVINDARAIL {E-FILING) NOT FILED

FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO: 080-22047442

CISCO WEBEX - COURT NO, 1
Password _: Courtl
Assistant Registrar
05-Dec-24
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF A BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)
BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER
IN COURT ROOM 1
Srl Appeal Number “,:2:} Assesses Name Remarks
o | [A] HOLY SPIRIT EDUCATIONAL SOCIETY
1 |ITA 872/BANG/2023 2 o e Bt il e V.CHANDRASHEKAR, ADVOCATE
2 |ITA 965/BANG 2023 2016-17 égmg';.: gﬁgﬁumm“ SOCLETY V.CHANDRASHEKAR, ADVOCATE
1 |ITA 812/BANG/2024 2017-18 | [A] MAHENDRA KUMAR V.CHANDRASHEKAR, ADVOCATE
4 |IT(TPIA 1529/BANG/2024 | 2020-21 J:%fﬂmuﬂggnm TECHNOLDGY SERVILES NOT FILED
5 |ITA 1614/BANG/ 2024 2015-16 | [A] SMT. NISHITA NANDISH C RAMESH, CA
6 |Ima 1615/BANG 2024 2016-17 | [A] SMT. NISHITA NANDISH C RAMESH, CA
7 |7 1616/BANG 2024 2017-18 | [A] SMT. NISHITA NANDISH C RAMESH, CA
8  |ITCTPIA 1717/BANG/2024 | 2020-21 Lr]‘;",}gg' INTEL TECHNOLOGY INDIA PRIVATE KING & PARTRIDGE
9 IT{TPA 1786/BANG/ 2024 2020-21 [A] WEIR MINERALS (INDIA) PRIVATE LIMITED DELOITTE
10 |ITA 1899/BANG/2024 2020-21 L[Iﬂm‘ ALCON LABORATORIES (INDIA) FRIVATE SREC
11 |ITA 2117/BANG 2024 2020-21 | [A] M/S. HYDRO BS INDIA PRIVATE LIMITED H V GOWTHAMA, CA
12 |IT(TP)A 2125/BANG/2024 mr:réasgm [A] ONMOBILE GLOBAL LIMITED NGT FILED
13 |IT(TP)A 2122/BANG/2024 | 202122 |[A] MINEBEA INTEC INDIA PRIVATE LIMITED NOT FILED
14 |ITA 2126/BANG/2024 2019-20 | [A] EAPEN GEQRGE (EF) NOT FILED
(D] LATE SHRI V G SIDDHARTHA,
15 |ITA 2129/BANG/2024 2015-16 |REPRESENTED BY LEGAL HEIR MS, MALVIKA NOT FILED
HEGDE (EF)
[D] LATE SHRI V G SIDDHARTHA,
16 |ITA 2130/BANG/2024 2016-17 |REPRESENTED BY LEGAL HEIR MS. MALVIKA NOT FILED
HEGDE (EF)
[D] LATE SHRI V G SIDDHARTHA,
17 |ITA 2131/BANG 2024 2017-18 |REPRESENTED BY LEGAL HEIR MS, MALVIKA NOT FILED
HEGDE (EF)
[D] LATE SHRI V G SIDDHARTHA,
18 JTTA 2132/BANG/ 2024 2018-19 |REPRESENTED BY LCGAL HEIR M3, MALYVIRA MNOT FILED
HEGDE (EF)
FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO: 080-22047442
CISCO WEREX - COURT NO. 1
Password : Courtl
Assistant Registrar
Ns G5-Dec-24




INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 12-DECEMBER-2024 (THURSDAY)
BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER

IN COURT ROOM 1
sl Appeal Number "':EL Assessee Name Remarks
NARENDRA KUMAR JAIN,
1 |TTA 1509/BANG/2024 2018-19 | [A] SONY INDIA SOFTWARE CENTRE PVT LTD. R
[D] SONY INDLA SOFTWARE CENTER PVT NARENDRA KUMAR JAIN,
2 |ITA 1551/BANG/2024 20819 | NG) e
3 |co 38/8ANG/2024 2018-19 | [A] SONY INDIA SOFTWARE CENTER PVT LTD R
4 |reTR)A 1554/BANG 2024 | 202021 }:ﬂﬁﬁ“&%um' INNOVATIONS KING & PARTIOGE
[A] CRESTRON SOFTWARE DEVELOPMENT
s [rereia 1sey/BanG/2024 | 202021 [ e R PR NAGESHWAR RAD, ADVOCATE
6 |rma 2135/BANG/2024 2020-21 | [A] S S K PATTINA SAHAKARA SANGH NIYAMIT MSSV & CO
7 |ITTRIA 2141/8ANG/2024 | 2021-22 | [A] COMPUTACENTER INDIA PRIVATE LIMITED NOT FILED
8 |ITA 1875/BANG/2024 3018-15; | PATANLKGRAHA CREDIT CO-OPERKTIVE BALRAM R RAD, ADVOCATE

SOCIETY LIMITED (SMC)

ITA 1714/BANG/2024

2020-21

[A] EURQFINS PEENYA RESOURCES PRIVATE
|l..ITI'IIT'E|:| (EF+PH)

NAGESHWAR RAQ, ADVOCATE

FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO: 080-22047442

(s

Assistant Registrar

.&‘ 05-Dec-24
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INCOME PPELLA TRIBUA;'.H ENCHES : BAN E
REVISED CAUSE LIST OF ﬁl’ﬂ:ﬂ FOR 09-DEC MBER-2024 N
BEFORE HON'BLE ACCOUNTANT MEMBER SRI. WASEEM AHMED
AND BEFORE HON'BLE JUDICIAL MEMBER SRI KESHAV DUBEY
COURT ROOM - 2
srl |Appeal Number A::'::‘ Assessee Name Remarks
[A] M/S INFORMATICA BUSINESS SOLUTIONS
1 TA SEEEJBAHG.I'EGIE 2014-15 PRIVATE LIMITED M/s. King B Partridge
[A] TOYOTA INDUSTRIES ENGINE INDIA
2 |IT{TPA BO3/BANG/2022 J018-19 |PRIVATE LIMITED M/s. Tolani Associates
[A] GEETA HANUMANTH KOTABAGI Sri. K. Prabhakar Rao -
3 |rTA 1260/BANG/2024 2016-17 (E-FILING} Advocate
TATSI TNDLA PRIVA
4 |ITA 1366/BANG/2024 2020-21 [E-FILING) (LAST CHANCE) Sri. Vishal Kalra - CA
TA] METRIC STREAM INFOTECH (INDIA) Sri. Padamchand Khincha -
5 |IT{TP)A 14EEJEhNG,FZﬂE4 2015-16 PRIVATE LIMITED CA
(Al METRICSTREAM INFOTECH(INDIA) PRIVATE |Sri. rPadamchand ¥hincha -
6 |IT(TPIA 1467/BANG/2024 2020-21 |LIMITED CA
[A] M/S. APFLIED MATERIALS INDIA PRIVATE
7 [IT{TR)A 1755/BANG/ 2024 2020-21 |LIMITED M/s. King & Partridge
8 |ITA 1767/BANG/2024 2018-19 | [A] SWAMY HOLAGUNDI (EF) M/s. 5. V. & Co.,
SmL, Sheetal Borkar =
g |ITA 1774/BANG/2024 2015-16 | [DO] ALAKANANDA PRINTERS (P) LTD (EF) Advocate
Smt. sheetal Borkar -
10 |co 39/BANG/2024 5015-16 | [A] ALAKANANDA PRINTERS (P) LTD Advocate
[A] NEXTEER AUTOMOTIVE INDIA PRIVATE
11 [IT(TP)A lﬂ»UEfBANGIZUH 2020-21 LIMITED M/s. E AYLLP
S, Balram R Fao -
12 |TTA 1876/BANG/2024 2017-18 | [A] DACSS GRANITES PVT LTD. Advocate
0. k. Hariharan &
13 |ITA 1920/BANG/2024 2015-16 | [A]E ASHWATH NARAYAN H. Krishnan - CA
[A] M/S. SANDISK INDIA DEVICE DESIGN
14 |ITA 1964,I'BANGJ'2E!24 2023-24 |CENTRE PRIVATE LIMITED Srl. Ajay Rotti - CA
15 |rTA 2090/BANG/2024 2021-22 | [A] ZACCO INDIA R & D PRIVATE LIMTIED /s, MsSV & Co.,
16 |ITA 2003/BANG/2024 2015-16 | [A] MR. MOHAMMED AMER Ul HAQ Not Flled
[A] M/S. CHITHUVALLL DUGGEGOWDA
17 |ITa 2104/BANG/2024 2017-18 |BHAVANISHANKAR (SMC) Mot Filed
FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO. 080 22047442
CISCO WEBEX - COURT NO. 2
Meeting Id : 26421369036
pPassword : Court2
o
A‘Iﬂd‘:

(- Assistant Registrar
p4-Dec-24




NCOME T PPELLATE BUNAL : BANG E
REVISED CAUSE LIST OF B BENCH FOR -DECEMBER-2024
BEFORE HON'BLE ACCOUNTANT MEMBER SRI. WASEEM AHMED

AND BEFORE HON'BLE JUDICIAL

IN COURT ROOM - 2

MEMBER SRI. KESHAV DUBEY

DA

srl Appeal Number A:EBT: Assessee Name Remarks
1 |1TA 446/BANG/2024 5018-19 | [A] A.M ENTERPRISES (E-FILING) Sri. Atul K Alur - Advocate
T, V. arinivasan -
2 |rTA 465/BANG/2024 7009-10 | [A] SRL MUTHATAH SANMNASURAYYA Advocate
Sril, V. Srinivasan =
3 |ITA 4?9}5#.]‘&5}2024 2009-10 | [A] SRI. MUTHALAH SAMMNASURAYYA Advocate
g, V. arinivasan -
4 |TTa 471/BANG/2024 Jp10-11 | [A] SRL MUTHAIAH SANNASURAYYA Advocate
Sri. V. Srinivasan -
5 |ITA 472/BANG/2024 7010-11 | [A] SRL MUTHALAH SAMNASURAYYA Advocate
& |1ITA 1230/BANG/2024 2017-18 | [A] RITA GOEL {E—FILING} Mot Filed
TAT /5. WORKPLACE OPTIONS INDIA PRIVA
7 [IT{TRA 1359/BANG/ 2024 2p20-21 |LIMITED Mot Filed
TA] ACER INDIA PRIVATE LIMITED
g |IT(TP}A 1553,!'3#;“5!2024 2020-21 {E—FILING+PH‘¢'5‘ICAL) Mot Filed
(Al JACINTA PANICKER LEGAL HEIR MOTHER Sri. (5. Sathyanarayana -
9 |ITA 139?{3#!’45;’2{}24 J017-18 |OF ADEEP PANICKER PAIS{DECEAEED] CA
TA] M/S NORWIN TECHNOLOGIES (INDIA)
10 |ITA 2101/BANG/2024 2021-22 |PRIVATE LIMITED (EF} Mot Filed
TO] ACULTY KNOWLEDGE CENTRE (INDIA) PVT.
11 |ITA 2110/BANG/2024 2011-12 |LTD, (EF) Mot Filed
TA] M/S. S0UTH THOIA BEVERAGES PRIVATE S, V. Srnivasan -
12 |ITA 1699/BANG/2024 2018-19 |LIMITED (SMC} Advocate
[A] TIKOTA COOPERATIVE CREDIT SOCIETY smt. Prathibha R -
13 |1TA 1853/BANG/2024 2018-19 [NIYAMIT {SMC) Aclvocate
FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO. 080 22047442
CISCO WEBEX - COURT NO.2
Meeting Id : 26421369036
password : Court2 K
; o
istant Registrar
\ 0d-Dec-24




T PPELLATE

REVISED CAUSE LIST OF B BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE ACC

AND BEFORE HON'BLE

1B :B E BEN

OUNTANT MEMBER SRI. WASEEM AHMED
JUDICIAL MEMBER SRI. KESHAV DUBEY

IN COURT ROOM - 2

: B L

srl Appeal Number ,mi % Assessee Name Remarks
LA ROBERT BOSCH ENGINEERING AND
RUSINESS SOLUTIONS PRIVATE LIMITED Sri. 5. Parthasarathi -
1 |IT(TP)A 604/BANG/ 2020 2014-15 |(LAST CHANCE) Advocate

TA] ROBERT BOSCH ENGINEERING AND

BUSINESS SOLUTIONS PRIVATE LIMITED

gri. 5. Parthasarathi -

2 (IT(TFA 605/BANG/ 2020 2015-16 |(LAST CHANCE) Advocate
. v, Chandrasekhar -

3 |ITA 49/BANG/2023 2012-13 | [A] SMT SUSHAMA RAJESH RAQ Advocate
4 |IT(ITA 1158/BANG/2023 2012-13 | [A] UNDERWRITERS LABORATORIES INC Not Filed

[A] TAVANT TECHNOLOGIES INDIA PRIVATE
5 |IT(TP)A 1582/BANG/2024 2020-21 |LIMITED Not Filed

TA] MOTOROLA MOBILITY INDIA PRIVATE
6 |IT(TP)A 1594/BANG/2024 2020-21 |UIMITED Not Filed
7 |IT(TP)A 1640/BANG/2024 2020-21 | [A] MEDREICH LIMITED M/s. Singhvi Dev & Unni

[A]M/S. OROTEX CHEMICALS INDIA PRIVATE
g |m(TP)A 1690/BANG/2024 | 2020-21 LIMITED M/s. SKMC Global

[A] Mf5. SYNOPSYS SOFTWARE INTEGRITY
g |IT(TP)A 1924/BANG/2024 2021-22 [SOLUTIONS (INDIA) PRIVATE LIMITED Not Filed

[A] YADAGERE SOUHARADA CO-OPERATIVE Sri. B. V. Raveendranath -
10 |ITA 2114/BANG/2024 2022-23 |SOCIETY LIMITED CA

[A] SHIMOGA URBAN DEVELOPMENT Bri. Balram R Rao -
11 |ITA 2118/BANG/2024 2016-17 |AUTHORITY Advocate

[A] SHIMOGA URBAN DEVELOPMENT ~ Sl Balram R Rao -
12 |{ITA 2119/BANG/2024 2017-18 |AUTHORITY Advocate

[A] SHIMOGA URBAN DEVELOPMENT %1, Bairam R Rao -
13 |ITa 2120/BANG/2024 2018-19 |AUTHORITY Advocate
14 |TTA 2123/BANG/2024 2020-21 | [A] SITE CONCEPTS PRIVATE LIMITED Mot Filed

[D] AMAZON DEVELOPEMENT CENTRE{INDIA)
15 |ITA 2127/BANG/2024 2012-13 |PRIVATE LIMITED (EF) Not Filed

. K. B. -
16 |ITA 1984/BANG/2024 2011-12 | [A] RAJAGOPAL UPADHYAYA (SMC) Advocate i
S V. i ar -

17 |ITA 1721/BANG/2024 2018-19 | [A] SMT. NEELAMMA {SMC) Advocate

FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO. 080 22047442

Cl

5CO WEBEX - COURT NO. 2

Meeting Id : 26421369036

Password : Court2

o
stant Registrar
LY 04-Dec-24




I ME TAX APPE
REVISED CAUSE LISTOF B BENCH FOR

BEFORE HON'BLE ACCO
AND BEFORE HON'BLE JUDICI

TE TRIBUN

-DECEMBER-202

IN COURT ROOM - 2

- BANGALORE BENCH : BA E

UNTANT MEMBER SRI. WASEEM AHMED
AL MEMBER SRI. KESHAV DUBEY

U

Assmt,

Srl Appeal Number Year Assessee Name Remarks
— | [A] LM WIND POWER BLADES (INDIA) PVT.
1 |ITA 560/BANG/2015 2010-11 |LTD. M/s. PWC & Co.,
[A] LM WIND POWER BALDES (INDIA) PRIVATE
2 |TTA 189/BANG/2016 2011-12 |UIMITED M/s. PWC & Co.,
3 |TTA 2089/BANG/2017 5013-14 | [A] LM WIND POWER BLADES INDIA PVT LTD M/fs. PWC & Co.,
[A] M/S LM WIND POWER BLADES (INDIA)
4 [TTA 3431/BANG/2018 2014-15 |PRIVATE LIMITED Mot Filed
TA] LM WIND POWER BLADES [TNDIA) PRIVATE
5 |ITA 275/BANG/2021 2016-17 |UIMITED Mot Filed
Srl. B. 5. Balachandran -
& ITA 3259/BANG/2018 2014-15 | [A] M/S NI SYSTEMS (INDIA PRIVATE LIMITED Advocate
TDJLATE SHRI MAHAB IR?R)A?A'EEL‘GEE L HEIR | 5n. V. Chandrasekhar -
7 |ITA 169/BANG/2024 3017-18 |MS. PARUL KANSARIA) (E-FILING) Advocate
[D] LATE SHRI MAHABIR PRASAD (LEGAL HEIR | Sri. V. Chandrasekhar -
g |TTA 170/BANG/2024 201819 |MS. PARUL KANSARIA) (E-FILING) Advocate
[A] LATE SHRI MAHABIR PRAGAD(LEGAL HEIR | Sri. V. Chandrasekhar -
9 |CO 6/BANG/2024 2017-18 |MS. PARUL KANSARIA) Advocate
[ATLATE <RI MATABIR PRASAD(LEGAL HEIR | Sri. V. Chandrasekhar -
10 |TTA 410/BANG/2024 2018-19 |MS. PARUL KANSARIA) Advocate
[A] LATE SHRI MAHABIR PRASAD(LEGAL HEIR Sr, V. Chandrasekhar -
11 |ITA 411/BANG/2024 2019-20 |MS. PARUL KANSARIA) Advocate
[A] LATE SHRI MAHABIR PRASAD(LEGAL HEIR Sri, V. Chandrasekhar -
12 |ITA 412/BANG/2024 2020-21 |M5. PARUL KANSARIA) Advocate
TAJNTS TECHNOLOGY SERVICES PRIVATE
13 |IT(TP)A 1527/BANG/2024 | 2020-21 LIMITED M/s. King & Partridge
14 |ITA 1968/BANG/2024 2017-18 | [A] BHAVANISHANKER NAIK (EF) Mot Filed
TA] SRINIVASAM URTHY .ﬂnﬁm{ﬁﬂ_ﬂ NIFARIAN
15 |ITA 2133/BANG/2024 2017-18 |(EF) Mot Filed
TA] MAGELLAN AERDSPACE (BANGALORE)
16 |IT(TP)A 2136/BANG/2024 | 2021-22 PRIVATE LIMITED M/fs. M55V & Co.,
17 |IT(TP)A 2139/BANG/2024 | 2021-22 [A] M/S. KORRUN INDIA PRIVATE LIMITED Not Filed
18 |ITA 1914/BANG/2024 2017-18 | [A] KARNATAKA TYRE AGENCIES (SMC) Mot Filed
19 ITA 2043/BANG/2024 2018-19 | [A] USHA DEVI BHARTIA (SMC) M/s. H.C. Khincha & Co.,

FOR ANY ASSISTANCE, PLEASE CONTACT TEL NO. 080 22047442

CISCO WEBEX - COURT NO. 2

A VDA A ———

Meeting Id : 26421369036

Password : Court2

N
nt Registrar

04-Dec-24
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OME

LLATE TRIBUNAL, BAN

LOR

REVISED CAUSE LIST OF C BENCH FOR ﬂ?-ﬂEﬂEMEER-ZE2§ (MONDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K,

IN COURT ROOM 1

JUDICIAL MEMBER

Srl Appeal Number A:i:'rt' Assessee Name Remarks
1 ITA 366/BANG/2024 | 2012-13 [ (] sR1. NITHIN BAGAMANE | v SRINIVASAN
2 ITA 367/BANG/2024 | 2013-14 | (A] SR1. NITHIN BAGAMANE V SRINIVASAN
3 ITA 368/BANG/2024 | 2014-15 | [A] SRL. NITHIN BAGAMANE V SRINIVASAN
4 ITA 369/8ANG/2024 | 2015-16 | [A] SRL. NITHIN BAGAMANE V SRINIVASAN
5 ITA 370/BANG/2024 | 2016-17 | [A] SRI. NITHIN BAGAMANE V SRINIVASAN
6 ITA 371/BANG/2024 | 2017-18 | [A] SRI. NITHIN BAGAMANE V SRINIVASAN
7 ITA 372/BANG/2024 | 2018-19 | [A] SRI. NITHIN BAGAMANE T3 SRINIVASAN
1o | [A] EVALUATIONZ INDIA
8 ITA 1103/BANG/2024 | 2018-19 R L HCK & €0,
9 [TA 1886/BANG/2024 | 2012-13 &Ejﬁ;ﬁﬂsﬂmm PRIVATE NOT FILED
10 TA 1895/BANG/2024 | 2016-17 [ (A1 SREE MARUTHI CooperaTive NOT FILED
o | [A] SHRL. RAONISH
11 ITA 1918/BANG/2024 | 2018-19 Lkl G VENKATESH
12 ITA 2091/BANG/2024 | 2018-19 | [A] M/S. M B M DEVELOPERS | NuLvI LAW FIRM
13 ITA 2094/BANG/2024 | 2017-18 C[ggfi;?”m“ CREDIT KUTSA LEGAL
14| ITA2095/BANG/2024 | 2018-10 | [O] SRIUDAYARAVI CREDIT KUTSA LEGAL
CO-OP (EF)
I [A] SMT. SHARADA, LEGAL HEIR OF
15 ITA 2008/BANG/2024 2020-2021 |LATE SHRI, MUTTEGERE NOT FILED
JAVAREGOWDA APPAIL (EF)
TRAMNE i .
16 | r(Te)A 1833/BANG/2024 | 2020-21 Iﬁé;ﬁumm T S NOT FILED
. CATALER 1A
o | TP ds3a/manrans | 20021 [IRLWE TSR MO AUTO, |\
I
18 ITA 2105/BANG/2024 | 2017-18 JSLZIS.“” IHAMngf:ET PRATIBHA
TYABOD
19 ITA 2111/BANG/2024 | 2014-15 ,fjﬂ;“;ﬁ,‘:;‘ﬁ"‘msc"; ASCDHA RAMESH V MUDHOL
[A] KRISHNA SATYABODHA
20 ITA 2112/BANG/2024 | 2015-16 NRARR (S0 RAMESH V MUDHOL

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

SCO WEBEX - COURT NO,

Meeting Id : 26478966560

Password

Courti

o

< Assistant Registrar
A 06-Dec-24




NCOME TAX APPELLATE TRIB AL, BANGALORE

REVISED CAUSE LIST OF C BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER

IN COURT ROOM 1

Sri Appeal Number A:::F’ Assescee Name Remarks
"na | [A] M/S. EAGLE TRADERS &
1 ITA 234/8ANG/2020 | 2008-09 el G S PRASHANTH
[A] M/S. EAGLE TRADERS &,
2 ITA 235/BANG/2020 | 2009-10 s G S PRASHANTH
11 |[ATM/S. EAGLE TRADERG &
3 ITA 236/BANG/2020 | 2010-11 s G S PRASHANTH
. > | TA] M/S. EAGLE TRADERS R
4 ITA 237/BANG/2020 | 2011-12 Fazidls G S PRASHANTH
[A] CANARA BANK [ E ABARANA &
: ITA 112/BANG/2024 | 2020-21 SYNDICATE BANK) (E-FILING) | ANANTHAN
ADARANA &
6 ITA 207/8ANG/2024 | 2020-21 | [A] CANARA BANK (E FALNG) | ARAniA s
ABARANA &
7 ITA 849/BANG/2024 | 2020-21 | [D] CANARA BANK (NG| AEAVINAS
8 | IT(IM)A 1159/8ANG/2023 | 2021-22 ﬁﬂﬁ%m NETWORKS KING & PARTRIDGE
.+ | [A] ARISTA NETWORKS TNGTA
9 | IT(TP)A 1599/BaNG/2024 | 2020-21 DRAALE, e KING & PARTRIDGE
10 ITA 1053/BANG/2024 | 2015-16 | [A] MRS, SAROIA AVINASH MALLYA
TAT DELT TRTERNATIONAT
11 ITA 1488/BANG/2024 | 2014-15 [SERVICES INDIA PRIVATE  |KING & PARTRIDGE
LIMITED
AY 2020- | [A] SAP LABS INDIA PRIVATE
12 ITA 1589/BANG/2024 3 e NOT FILED 4
21 | [A] FOSSIL INDIA PRIVATE
13 ITA 1728/BANG/2024  |2020-2021 LINITED (Erapt NOT FILED
14 ITA 2102/BANG/2024 2012 | [D] PADMAVATHI V. (EF) NOT FILED

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

CISCO WEBE

- COURT NO, 1

Meeting Id : 26478966560

Password

Courtl

Qs

Assistant Registrar

06-Dec-24




PPEL

IBUNAL, BANGALOR

REVISED CAUSE LIST OF C BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER

IN COURT ROOM 1

Srl Appeal Number A::':rt' Assessee Name Remarks
[A] HEWLETT PAKCARD INDIA SALES
1 ITA 1245/BANG/2015 bl sget HCK & €O,
[D] M/S HEWLETT PACKARD
2 ITA 1252/BANG/2015 b/ Aty HCK & CO.,
3 IT(IT)A 571/BANG/2023 [A] BINNY BANSAL EARNST & YOUNG
[A] GIVAUDAN (INDIA)
4 ITA 38/BANG/2024 R PWC
1A} EELVE VYAVASAYS CEWA LAHARART
5 ITA 817/BANG/2024 SANGHA LIMITED (MAHESH R UPPIN, MAHESH R UPPIN
'l'r'l:l- L‘f.ﬂ.um?ﬁ SEVA SARAKART
6 ITA 818/BANG/2024 WUHITED uvesk D, | MAHESH R UPPIN
7 ITA 1071/BANG/2024 p{ﬂuc“[””m"w SUNDER 1\ cHANDRASHEKAR
[A] WRITEMEN MEDIA
8 ITA 1516/BANG/2024 ORIATE s e MRNM & CO.,
AY 2020. | [A] TOYOTA KIRLOSKAR
9 ITA 1622/BANG/2024 AUTO PARTS PRIVATE K R VASUDEVAN
LIMITED
[A] ARRIS GROUP INDIA
10 | IT(TP)A 1803/BANG 2024 R il NOT FILED
AY 2020- | [A] INDO NISSIN FOODS
11 | IT(TP)A 1806/BANG/2024 BT O e s NOT FILED
| ¥ L= g = =
12 | IT(TP)A 1815/BANG/2024 INTERNATIONAL SERVICES  |KING & PARTRIDGE
TR & H.Ln] AT i Ta LTI T Tai
[A] DODDABALLAPLR
13 ITA 2115/BANG/2024 PLANING AUTHOR Ty D N JOSHI & €O,
[A] DODDABALLAPUR
14 ITA 2116/BANG/2024 L] D N JOSHI & €O,
[A] RUDRESH DANDI BS
15 ITA 2121/BANG/2024 HANUMANTHAPPA BALACHANDRAN
16 |IT(TPA 2124/BANG/2024 s T ee—
LIMITED
17 ITA 2128/BANG/2024 [D] A1 TELEKOM AUSTRIA NOT FILED

AKTIENGESELLSCHAET (EF)

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

CISCO BEX - R A

-

Meeting Id : 26478966560 T)”%
Password : Courtl :
~  Assistant Registrar
& 06-Dec-24

r



INCOME TAX APPELLATE TRIBUNAL, BANGALORE

REVISED CAUSE LIST OF C BENCH FOR iz-DEQEHHEE-ZQEQJ THURSDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER
IN COURT ROOM 1

Assmt.

Sri Appeal Number Year Assessee Name Remarks
1 ITA 1184/BANG/2024 | 2018-19 [A] GALI LAKSHMI ARUINA SRIPADA M
.14 | [A] OBLAPURAM MINING
2 ITA 1185/BANG/2024 2013-14 COMPANY PRIVATE LIMITED SRIPADA M
[A] M/S, EMKA INDIA PANEL
3 IT(TP)A 1360/BANG/2024 | 2020-21 ACCESSORIES PRIVATE G S PRASHANTH
LIMITED
4 ITA 1389/BANG/2024 2017-18 [A] GEAR FOUNDATION PRS & CO.,
[A] MANDIANT CYBER
5 IT(TP)A 1583/BANG/2024 | 2020-21 SECURITY PRIVATE KING & PARTRIDGE
M KNO
A] VOLVO FINANCIAL
6 IT(TP)A 1592/BANG/2024 | 2020-21 SERVICES(INDIA) PRIVATE KING & FARTRIDGE
LIMITED
[A] ALPHAELSEC DEFENCE
F IT(TP)A 1830/BANG/2024 2020-21 |AND AEROSPACE SYSTEMS K R VASUDEVAN
PRIVATE LIMITED (EF+PH)
5y | [A] AUTODESK INDIA
8 ITA 1836/BANG/2024 2020-21 PRIVATE LIMITED (EF) NOT FILED
9 ITA 2312/BANG/2024 2012-13 |SRK PROJECTS PVT. LTD., NOT FILED
10 IMTP)A 2134/BANG/2024 | 2011-12 [D] MPHASIS LIMITED (EF) NOT FILED
11 IT(TP)A 2143/BANG/2024 | 2012-13 [D] MPHASIS LIMITED (EF) NOT FILED
[A] GLEASON WORKS INDIA
12 IT(TP)A 2140/BANG/2024 | 2021-22 PRIVATE LIMITED NOT FILED
13 ITA 2137/BANG/2024 2012-13 | [A] MR. RAMESH KUMAR V SRINIVASAN
¢ | [A] METTU VAKALATH NOT
M | Taasveeees | aoiss s o i (sMC) STAMPPED

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

0

EX - COURT NO.
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Courtl

w

- Assistant Registrar

[ 06-Dec-24
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INCOME TAX APPELLATE TRIBUNAL, B

PART HEARD MATTERS,

ALORE

FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND SHRI SOUNDARARAJAN K., JUDICIAL MEMBER

PART HEARD CASE/THE FOLLOWING CASE IS ADJOURNED

Srl |Appeal Number #ZTL Assessee Bench [Remarks
1 |ITA[1004 [BANG 2024 [2014-15 |VINOD KUMAR SINGHAL | A
FOR 12-DECEMBER-2024 (THURSDAY)
BEFORE SHRI WASEEM AHMED, ACCOUNTANT MEMBER
AND SHRI KESHAV DUBEY, JUDICIAL MEMBER
PART HEARD MATTERS at 2.30 PM
Srl |Appeal Number E:Tt' Assessee Bench |[Remarks
2016- |[A] MAGADI PLANNING
1 |ITA|1056 [BANG [2024 [20'0 [N MIAGADE C
[A] MAGADI PLANNING \
2 [ITA (1352 [BANG [2024 [291% |auTHORITY (DN JOSHI & | ¢ [P NJoshi
15 & CO., CA
CO., CA)
"~ |[A] MAGADI PLANNING _
3 |ITA 1353 |BANG [2024 [2°2" |aUTHORITY (DN JOSHI & | ¢ [P N Joshi
18 & CO., CA
CO., CA)
2014-
4 [ITA[1371 [BANG [2024 [s0'*" |[A] SHIVLAL (SMC) C
2015-
5 |ITA|1372 [BANG [2024 22" |[A] SHIVLAL (SMC) c
Faae
\) o
ASSISTANT REGISTRAR
05-Dec-2024

8
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INCOME TAX APPE BUNAL, BANGAL

CAUSE LIST OF C BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

THE FOLLOWING SPECIAL BENCH CASES ARE ADJOURNED TO 20/01/2025

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K, JUDICIAL MEMBER

Srl Appeal Number A':zr:rt' Assessee Name Remarks
1 ITA 440/BANG/2010 2004-05 | [D] SR1, P SHYAMARAJU (HCD) A SHANKAR
2 ITA 441/BANG/2010 2006-07 | [D] SRI, P SHYAMARAIU (HCD) A SHANKAR
3 ITA 504/BANG/2010 2004-05 | [A] SRI. P SHYAMARAJU (HCD) A SHANKAR
4 ITA 505/BANG/20210 2005-06 | [A] SRI. P SHYAMARAJU (HCD) A SHANKAR
5 ITA 506/BANG/2010 2006-07 | [A] SRI. P SHYAMARAIU (HCD) A SHANKAR

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

/ Assistant Registrar

(4

05-Dec-24




